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DEMANDS* FOR GRANTS—Contd.

MINISTRY OF DEFENCE—contd.

Mr. Speaker: Further discussion
and voting on the Demands for Grants
under the Control of the Ministry of
Defence together with the cut motions
moved.

The hon. Minister might continue
his speech.

The Minister of Defence (Shri ¥. B.
Chavan): Mr. Speaker, I am grate-
ful to the Members of this House for
discussing the Defence Ministry’s
Demands in a dignified and objective

manner and offering constructive
criticisms on defence policy and
defence preparedness. ] find from

the notes 1 have taken of the points
that there are two categories of criti-
cism. One is of a broad type, of a
general natur2, partly political and
partly concerning defence problems
directly or indirectly. The second
deals with specific aspects of defence
policy and defence preparedness.

I propose to deal with the first cate-
gory first. What are these criticisms?
I might give out a few of the phrases
which possibly will represent the
content of the criticisms: there was a
feeling that there is a lack of realism;
there was a feeling that a certain
reorientation of defence strategy is
called for, one hon. Member said that
the idea of self-sufficiency in defence
production is a dangerous illusion—if
I am quoting him aright; there was
a demand for unification of command
and integration of services; there
was also an incidental remark, very
vaguely argued, that non-alignment
has resulted in some sort of isolation
as a result of certain interpretations
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put on it—that was the argument
made by Shri Frank Anthony.

Taking the first point of criticism,
nameiy, that there is lack of realism,
1 would certainly take a review of
what is, really speaking, the reality
today. What is the reality of the
situation as it prevails as far as our
northern borders are concerned? Here
I am reminded of the situation last
year when we were discussing the
Defence Demands under similar
circumstances. Today when we are
discussing these Demands, the situa-
tion fundamentally remains the same;
possibly it has become a little more
complicated. But certainly it is
necessary to take a clear view of the
situation if we have to fird the
solutions.

The new factor that has arisen bet-
ween last year when we discussed the
Demands and today when we are
discussing these Demands, is the situa-
tion that has arisen between China
and Pakistan. The growing associa-
tion between China and Pakistan
appears to have certain dangerous
implications and we will have to take
a very clear note of this one impor-
tant factor. After we take this clear
picture, let us see what is happening
on the Chinese border. This time last
year—] am trying to give a clear
idea and trying to explain the basic
thinking that has prompted Govern-
ment to proceed with defence pre-
parations today in comparison to what
were the compelling reasons that
induced us to take the decisions that
we did last year—this time last year
we were wondering what the Chinese
might do after the melting of the
snows in the Himalayas. A large
number of prisoners of war were in
their hands and we were thinking
what China was going to do that day,
the next day, that week, the next
week. Those circumstances prevail-
ing at that time compelled us to plan
for the immediate future, to take deci-
sions and make plans to meet the

*Moved with the recommendation of the President.
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problems that the emergency would
throw up in the immediate or near
future. Today, when the situation has
become a little more complex, and at
the same time made itself very clear,
we were in a position to take a little
longer view of the problem. We can
think for this year, for the next year
and the year after that. I can tell
this hon. House in confidence that this
year we are working on the basis of
a sort of five-year-plan for defence
preparedness of the country.

Shri Raghunath Singh (Varanasi):
Very good. That is what we want.

Shri Ranga (Chittoor): You said
you were going to do the same thing
last year.

Shri Y. B. Chavan: Certainly, even
last year we said we were having this
for the immediale future; we were
having a longer perspective that time
too.

Shri Ranga: Both for the short
period and longer period we sanc-
tioned money.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Are we not also planning to
meet an immediate attack, which God
forbid?

Shri Y. B. Chavan: As I said, we
are taking a longer view. That does
not mean that we are not thinking
of the immediate future. We have to
keep plans for the immediate future
and also take a long-term view, but
I am saying this, that certainly our
thinking about defence preparedness
has entered a second phase, if I may
say so, that we are now trying to plan
for five years.

Shri Ranga: That is so far as China
is concerned. What about Pakistan?

Shri Y. B. Chavan: That is so far
as China is concerned, and so far as
the defence of India is concerned, from
whatever corner the -danger may
come.
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This defence plan is based on what?
I am trying to meet the point that a
certain reorientation of strategy is
necessary. What is, after all, the
strategy of a country? I am not talk-
ing about the tactics of a particular
battle on a particular front. What they
should do is a matter for the Com-«
mander in charge of that particular
corps or theatre to decide and imple-
ment. The general strategy of the
defence of a country certainly depends
upon a very realistic assessment that
has to be made of the threat—that
may be threat from China or some
other corner too—and it is on this
assessment that we have to take deci-
sions as to what must be our prepara-
tions so far as the Army is concerned,
so far as the Air Force is concerned,
so far as the Navy is concerned, so
far as defence production is concern-
ed. It is these decisions, really speak-
ing, that constitute the general
strategy of the country as a whole.

So, it is much better that we try
to understand what the nature of the
threat is. As far as China is concern-
ed, besides the military threat—if at
all we are to understand the nature
of the military threat, it would be
necessary to understand their politi-
cal and economic motivations too—it
seems that China is following the
very classic method of having a chain
of satellites around it for its own
safety. India is a big land Power and
its neighbour. When they thought it
was not possible for them to make a
satellite of India, they tried to mili-
tarily humiliate her, But at the same
time, we must see that there is also
another objective in their mind, and
they can disrupt our whole life, our
whole progress, by disrupting our
economic development too. Sp, along
with this military threat, we must also
take into account their objective of
economically disrupting the progress
of our country. So, when we have to
decide about our defence prepared-
ness, we have, at the same time, to
see that these preparations of defence



6931 Demands
do not come in the way of our econo-
mic development as well. That also
then becomes part of the strategy of
defence of the country.

The strategy of the defence of a
country is never exclusively a mili-
tary affair. It is, really speaking,
some sort of military-political-econo-
mic doctrine or theory, and our entire
defence preparedness and our concept
of defence preparedness are based on
meeting the threat, the military
threat; at the same time, our strategy
must be to see that our economic
development is not only not disrupt-
ed, but that it goes ahead with the
same speed that we have in our mind
today, because a developing economy
would certainly add some new points
of strain even for the direct defence
preparedness.

Taking all these things into con-
sideration, we have also to take note
of the Pakistan problem, becausc,
naturally, the friendship of Pakistan
with China certainly means that the
entire northern border, including the
international border with West Pakis-
tan, the border with East Pakistan
and the entire northern border,
become a live problem for us. That
means, we get our army and our
defence preparedness committed
everywhere. But we had taken risks,
we had taken note of the threcat of
China more, and we were, really
speaking, taking steps towards that
direction for the last year or so. But,
Pakistan, in the last few months, has
tried to make the cease-fire line and
the international border more hot and
more alive by undertaking mcre acts
of encroachment, more acts of firing
and more raids both in the Western
sector and the Eastern sector. I am
only mentioning this position because
when we are planning, we have to
take all these factors into considera-
tion. And when this problem becomes
a long-term problem, we will have to

prepare ourselves for continuous pro-

gress, progress and preparedness in
phases. If anybody just gets up and
asks me solutions for all the problems
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for all time to come, possibly I may
not be able to give all the answers,
but that does not mean that we are
not making any preparations. When
we say that we are trying to plan for
a certain thing, the very concept of
planning is a process of fixing up
priorities. Naturally, we have to have
certain priorities.

1 must admit here, before I go to
the other aspects of the problem that
in the present preparations for this
year or a year or two, naturally the
Navy has to take a lower place. I
am trying to invite the attention of
Shri Raghunath Singh, who is some
sort of specialist on the problems of
the Navy. Naturally, the Navy has
its own importance, and its own role
in the defence of the country, taking
into consideration the long coast line
of the country and also the develop-
ment of other navies around us. We
will certainly have to take note of
that, and see in course of time that
we develop our Navy as a balanced
force. We will do that. Certainly
we are trying to replace our ageing
ships, and to reach some sort of agree-
ment with a foreign company to build
frigates in our own country. Also,
we are trying to secure a submarine
for our training purposes. But, at the
same time, we must reconcile our-
selves to the situation that in the
development of the three services, the
Navy will have to take a lower place.

Shri Tyagi (Dehra' Dun):
obvious.

That is

Shri Y. B. Chavan: That is obvious.
Sometimes it is necessary to empha-
size the obvious to make the whole
position clear,

In the case of the Army, as men-
tioned in my speech last year, our
commitment was for its expansion
and for its modernisation. I then
gave the information to the House
that we wanted to raise six more
mountain divisions. That is the
reorientation of strategy when we said
that we not merely wanted to expand
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the Army, but we wanted to intro-
duce certain new methods of tactics;
when we said that we wanted to raise
mountain divisions, it meant that we
wanted to introduce an element of
mobility in the divisions and at the
same time introduce training so that
our troops would be able to fight at
high altitudes and in mountainous
terrain more effectively. At the same
time we wanted to provide high or
more fire power to the troops. This
could be done only by introducing
new weapons. By modernisation of
the army, I meant providing them
with new types of vehicles, weapons
with higher fire power, and better
communications system.

13 hrs.

As regards expansion, we have
raised neariy three lakhs of other
ranks last year and in the last 14—
16 months, about 10,000 officers. The
number possibly may look small but
the tremendous effort that they re-
present is not small. To recruit three
lakhs means screening of nearly 10-
12 lakhs of people; recruiting 10,000
officers means screening and examin-
ing nearly 4-5 times that number. It
is a commendable work done by our
recruitment organisation, it is a tri-
bute to the nation also, as that means
that in one year there were nearly
14-15 lakhs of men and nearly 40-
50,000 young men who offered them-
selves voluntarily to join the Army.
This country never thought of any
conscription because we always de-
pend upon the partriotic urge of the
people to come forward and join the
Armed Forces. So, we have only
started the process of modernisation.
Some hon. Members referred to the
report. In order to introduce new
weapons, we have to identify them
and standardise them and if neces-
sary develop them further. That is
another aspect of strategy, the pro-
duction system also becomes part of
the national strategy. When we want
+o0 introduce a particular type in our
Army and when it is not produced

MARCH 23, 1964

for Grants

6934

in tac country, we go to the inter-
national market and we find possibly
that it is not produced anywhere be-
cause others’ defence production is
related to their defence strategy and
defence requirements. Possibly, very
advanced countries do not think ijn
terms of producing guns to be used
in infantry; they have gone to more
sophisticated systems of weapons.

L)
Shri Karni Singhji (Bikaner): Does
not our modernisation include nuc-
lear preparedness:

Shri Y. B, Chavan: I am comu:g
to that. I will give the other aspects
of production when ] come to arms
production as such. The problem of
expansion and modernisation of our
Air Force is a serious problem: and
the House will excuse me for not
giving more detailed information about
the nature of planes, the number of
planes we propose to have, etc. But
we have decided on a certain size of
our Air Force taking into considera-
tion the nature of the threatthat wiil
have to be faced.

Shri Ranga: You used to say these
things two years ago; in the same way
it is said again . . . (Interruptions).

Shri Y. B. Chavan: People are the
same; solution possibly will have to
be the same, L

Shri Hari Vishau Kamath: Only
the enemies are getting stronger.

Shri Y, B. Chavan: The major points
that guide us about the composition of
the Air Force strength is: firstly, giv-
ing some sort of a close support to the
fighting formations of the Army,
secondly, to intercept and attack the
incoming enemy aircraft, thirdly, to
provide for movement of troops and
cater to logistical requirements and
fourthly, to provide communications.
These are the guiding tasks, The
production of Gnat is on. Two other
planes, HF 24 and Mach-1 have
reached the stage when we can esta-
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blish production of them; in case of
Mach-2 we have yet to find out an
engine which could give the desired
results ang our efforts unfortunately
have not been successful. We had
decided to get some engines from
Soviet Russia but that also has not
the desired power. Our efforts have
reached 1'4 or 1:5. We are now trying
to collaborate with the UAR Govern-
ment who are developing a very
good engine; possibly they can take
our air frames and we can take their
engines; it is still at the stage of pro-
posal and we are going to negotiate
this matter with the UAR Govern-
ment.

Shri Hari Vishnu Kamath: What
about MIG 21 . (Interruptions).

Shri Frank Anthony (Nominated—
Anglo-Indians): Before he goes on,
without disclosing too much can he
tell us how HF-24 will compare vis-a-
vis the American fighter planes which
Pakistan has got. We are bogged
down with this Mach-2.

Shri Y, B. Chavan: The Hon. Mem-
ber will realise the difficulty about
aircraft devclopment. By the time
it reached the production stage, it be-
comes obsolescent. Technical deve-
lopment is so fast that even to remain
where we are we have to run very
fast.

Shri Karni Singhji: The pertinent
voint is this: doeg Pakistan and China
have planeg that are faster than ours?

Shri Frank Anthony: Yes, much
faster, twice as fast as ours.

Shri Y. B, Chavan: I do want to
let the hon, Member know how much
we know about China; I do not want
China to know that.

Shri Frank Anthony: They know

everything about us,

Shri Y. B. Chavan: It is a very im-
portant step that we are establishing
production of this type of planes in
our country. I think it was Shrimati
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Sharda Mukerjee who said that we
had a bewildering variety of aircraft.
Shri Frank Anthony: I said that.
Shri Y. B. Chavan; I do not mind
giving credit to this hon. Member but
I want to meet this argument. We
reached this situation because we
have to depend upon other people.
When we take a particular type of
aircraft from somebody, we have to
depend upon them for spares and by
the time we want spares, possibly
they have given np production of
that aircraft and have gone on to
something else. That is the difficulty
that we come acrosg every time. How
are we going to meet this difficulty?
If we do not have spares for aircraft
after five or six years of their pur-
chase, we reach a stage which, Shri-
mati Sharada Mukerjee described the
other day, was: some aircraft with-
out spares and some spares without
aircraft. If at all awe have to meet
this situation, the only thing that we
can do is to establish production of
our own in this particular matter.

Shri Frank Anthony: You have not
done it for eight years.

Shri Y, B. Chavan: If necessary
we have to wait for a few years more.
Naturally, these developments take
place rather slowly. Shri Frank
Anthony knows about these matters.

Shri Hari Vishnu Kamath: What
about MIG 21? You were interrupted
then.

Shri Y. B. Chavan: I am coming to

About MIG 21, he himself made

that. f
a suggestion, he threw a hint. I
think he was rather misinformed

about it. Many times on the floor
of this House we have given the in-
formation that we have decided that
on three projects, on three units: one
for the air-frame; the second for 'fhe
engine and a third for elecf:omcs.
One will be established at Nasik; the
other at Koraput and the third at
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Hyderabad. I must say that a certain
amount of progress has been made.
A company has been formed and the
project has been handed over to the
company. A project report from
Soviet Russia has been received and
it is being examined and implemented.
The civil works have started in a big
way in Nasik. A small beginning has
been made at Koraput. In Hydera-
bad, the preliminary works are be-
ing examined. But the other impor-
tant step that is being taken about
the development of this factory is to
train our own skilled personnel for
this. And for that purpose, a training
institute has been gstarted at
For the requirements of the unit at
Koraput, a training institute is being
starteq in Bangalore, HAL. For the
first year for two or three terms, this
institute will function at Bangalore,
but later on it will be located on the
site itself. This is he progress made

about MIG. .
Shri Hari Vishnu XKamath: Are
Soviet technicians coming here for

training our men?

Shri Y, B. Chavan: There are some
Russian technicians who are training
them, but most of the training will be
done by our own people also.

Shri Frank Anthony: Mayv I ask
why the Tata Committee condemned
the MIG project?

Shri Y. B, Chavan; They possibly

said that, but it was not found accept- -

able to Government.

Shri Frank Anthony: They satd
it is unsuitable here.
Shri Y. B. Chavan: But the Gov-

ernment have also decided, for very
good reasons. Certainly, if they
appoint a Committee, that does not
mean that they should accept all the
recommendations of the Committee.
Instead of appointing a Committee, to
make recommendations, one can
appoint a committee to take decisions
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But that is not the way the Govern-
ment functions: leaving the matter of
decision to someone else.

So, really speaking, our important
requirement is that of all-weather
fighter planes. That, really speaking,
is our requirement, and for that very
purpose, the Joint Air Exercises came
to our help technically, because at
the technical level, the need and the
requirement of such a plane was es-
tablished. It was found necessary
that as far as the technicians were
concerned, the Indian Air Force does
neeqd some sort of supersonic fighter,
and we have projected our require-
ments from where we can get, and it
is in this connection that I would
like to make a reference to certain
remarks made by the hon, Member
Shrimati Renu Chakravartty, She
said that some representatives of
Lockheed came to India and met a
certain Minister in the carly hours of
the day. I can tell her that I found
out from the Finance Minister himself
personally who told me that nobody
saw him. But certainly the represen-
tative was in India and he met the
Secretary, Shri Boothalingam, and
the Defence Secretary, Shri Rao.
There is nothing wrong about it. And
I can tell her that he met them abso-
lutely during office hours, at 10.30 or
11 O’clock. It was not in the early
hours of the day. Now, when we need
a particular type of planes, I think
it is better that we try to acquire
them or require them if certain finan-
cial arrangements are possible and
feasible. And that is what is being
done.

Shrimati Renu Chakravartty (Bar-
rackpore):  Are you getting it, and
under what terms?

Shri Y. B. Chavan: Certain offers
are there. We have to consider them;
whether they will be within our
reach or not is a matter that will have
to be gone into. But certainly there
is nothing wrong in trying to get it.
As the hon, Member herself stated,
let ug get them if we can get them.
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Shri Morarka (Jhunjhunu):
in the early hours!

Even

Shri Tyagi: Whether it is in the
early hourg or not, that does not
make much difference.

Shri Y, B, Chavan; Such a sug-
gestion was made and I think it is
not rather very desirable. I wanted
to make a reference to it—to the re-
mark about the early hours of the
day; she had a certain hint at it which
was not very good. (Interruption).

Shri Ramanathan Chettiar (Karur):
The hon. Member has forgotten that
we are in a state of emergency.

Shri Y. B. Chavan; I would like to
come to the specific points. I have
dealt with the first category of criti-

cisms. I would now like to go into
some of the other specific criticisms
that were made. The first criticism
in this respect was about the large

surrenders on sanctioned amounts, I
would like to take a few minutes of
this House on that point, because this
hon, House is entitled to know the
facts, When it sanctions a certain
amount certainly for some important
work, and if it is not spent, naturally
they are entitled to seek an explana-
tion for it, and I owe an explanation
to this hon. House. If we see the
estimated budget, we will find that
really speaking, the surrendered
amount comes to about Rs. 58 crores.
Out of this Rs. 58 crores, Rs. 14 crores
is on the revenue account and nearly
Rs. 44 crores goes to the capital
account. First of all, I would like to
invite the attention of this hon, House
to the fact that the attempt this year
was of a very tremendous size. This
year, practically we had doubled the
budgeted amounts compared to the
last year. That means our efforts at
defence preparedness are trying to
absorb 100 per cent more money. In
this, the money which is not spent
comes to about five to six per cent. Tt
is not a question of percentage, but
sometimes percentages also are useful
to know the size of the problem,
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Shri A. P, Jain (Tumkur); We have

given the money and it has to be
spent.

Shri Y. B, Chavan: 1 quite agree.
But, at the same time, I will give the
reasong why they could not be spent.
As I said, Rs, 14 crores could not be
spent as far as the revenue account
was concerned. Rs. 44 crores was on
the capital account, out of which
Rs. 33 crores or Rs, 34 crores come
under the new factories. I would like
the hon. House to see the difficulties.
This effort at establishing the new
factories was married to the possibi-
lity of getting aid from other coun-
tries. It was not merely a question
of spending the rupee element of it
in this country, because we cannot
start spending the money on the cons-
truction of factories in anticipation of
the type of machinery that we are
likely to get. With all our efforts—
fact is fact—we could not succeed in
getting aid for this production effort
except one factory unit—St. Louis
unit, which is going to be established
at Varangaon for the small arms
ammunition.

Shri Hari Vishnu Kamath: Was
aid from any country declined by the
Government?

Shri Y. B. Chavan; It was not a
question of declining. It did not
materialise, 1 should say. 1 do not
want to put it negatively, because it
is not a question of blaming anybody,
because they may have their own
difficultics possibly. Perhaps it would
be necessary for us even now, this
year ,to depend on aid, but suppose, if
we do no get aid, the question is
whether we have to forgo some of our
other things in the Planning Divi-
sion and try. to have this production
base. It will be a rather important
decision for the Government as a
whole. Ag I said, we have to take in-
to consideration the strategic, econo-
mic development ‘also. But certainly
we would like to take further efforts
in that direction. But why is it that
large amounts on capital expenditure
could not be spent? The reason was
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it wag for certain uncertain factors
.over which neither I nor the Defence
Ministry or the Government or this
hon, House had any control. This
particular fact has to be taken into
.consideration. I am merely trying to
explain things. I do not say that 1
am satisfied with this. I am not satis-
fled.

Shri Tyagi: Are you sure that the
amounts now in the revised estimate
shall be spent by the end of the finan-
cia] year?

Shri Y, B. Chavan: Yes, Sir. I can
assure the hon. Member Shri Tyagi
that the revised estimate amounts will
be spent. Whatever check that one
can make—as the hon, Member him-
self is aware how these checks can
be made—will be made and I have
come to the conclusion that the revis-
ed estimate amounts would be spent.

Shri Harl Vishnu Kamath: I am
sorry to interrupt, Sir. The state-
ment is good as far as it goes. Bu:
is it a fact that up to the and of Janu-
ary, 1964 only about Rs. 560 crores
were spent out of the Rs. 800 crores
and odd of even the revised esti-
mates?

Shri Y. B. Chavam: Approximately
about Rs. 600 crores were spent.
Naturally the bulk of the expenditure
comes in the last three months. For
example, the salarles and pay are
always accounted for on the quart-
erly basis. The pay etc. of the en-
tire services will be credited in the
month of March. I gave this point
just to illustrate my argument.

~
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Shri Y. B. Chavan: The money will
be accounted in the month of March
for January, February and March.
This is just one point for illustration.

The other important point is about
the unification of the command. I
would like to go into the history of
the problem. It is better that we
analyse this; possibly in doing so,
I will also try to grasp the problem
more effectively. It is better to go
into the history of the position. Nor-
mally in this matter, we go by what
is prevailing in the other countries,
particularly the United Kingdom.
What was the position in our coun-
try? There was very rigid unifica-
tion before independence, because
their Army Commander-in<Chief was
supposed to be the Commander-in-
Chief of all the services. But after
independence, we have deliberately
changed this position. We have now
put every Chief of Staff in charge
of his own service. There can be
that type of integration which pre-
vails in America, if we have got the
balanced development of all the three
services. We cannot say that that
situation prevails in our country to-
day. If we had taken that sort of
attitude and made the Army Com-
mandar-in-Chief as the supreme per-
son of all the armed s2rvices, possibly
our Air Force would not have made
the same progress as it has made in
the last 10 or 15 years in our coun-
try. Naturally I must say that our
integration is rather more logical and
more perfect than what they have
tried to do now in U.K. Till last year
they were having three Ministries
functioning independently of each
other. We have no such thing, be-
cause all the three services function
in an integrated way under one De-
fence Ministry here.

Certainly the most important com-
mittee that we have is the Committee
of the Chiefs of Staff. That commit-
tee is the highest technical advisory
body of the Government. One point
made by Mr. Anthony was about the
chairmanship of the Chiefs of Staff
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Committee. The rule prevails there
that the senior member among the
Chiets of Staff would be the Chair-
man of the Chiefs of Staff Committee.
[ do not think there is anything
wrong about it.

Shri Frank Anthony: What
operational command?

about

Shri Nath Pai (Rajapur): Why not
by rotation?

Shri Y. B. Chavan: Let us not try
to make it so absurd. Let us see
what is the function of the Chair-
man of the Chiefs of Staff Committee
He is not the operational head. Real-
.1y speaking, he is the Chairman who
coordinates, who presides over the
meetings of the Chiefs of Staff Com-
mittee. He is not the chief opera-
tional head, as is the Chief of Defence
Staff in England, for example. We
can certainly have it; I do not say
we should not have it. But we can
have it when we reach that stage
when we have developed all the
three services in a balanced manner;
at that stage certainly one can think
about it. A particular type of orga-
nisation would be good for a parti-
cular type of situation. It would be
wrong to say that what is good for
England today is good for us, or that
the type of organisation which pre-
vails in the Pentagon is good for us.
Possibly it is not so. I can certainly
say that we have not come to the
stage when we can take a final view
about ft and say that we can have a
Chief of Defence Staff as in England
or we can have the type of organisa-
tion which prevails in America, From
my own experience, I finq that our
system is more elastic. For example,
in 1963, out of 365 days in the year, I
met all the three Chiefs of Staff to-
gether on 169 days. We could review
the situation, discuss and assess mat-
ters. They have direct approach to
the Defence Minister, with whom they
can sit and discuss matters. Really
speaking, we should evolve systems
and institutions according tc cur c¢wm
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requirements. If experience shows
us that certain modifications will be
necessary in this organisation, I would
not be hesitant to accept those modi-
fications.

¥o TR RAET wrigat : adfian

F7 zaT qUd 3 7 Afr /a9 agfy
qgar .

Shri Frank Anthony: About this
separation of operational command,
how does it function on the field?
What happened in NEFA? Was any-
body in direct overall operational
command or did they have an inde-
pendent air command?

Shri Y B, Chavan: The system
there was that the Corps Commander
was in charge of the operations.

Shri Frank Anthony: Including air?

Shri Y, B. Chavan: Yes; including
air. There is nothing wrong in this.
But it dig not function in thig parti-
cular case for reasons which I have
explained in my assessment of the
NEFA Enquiry. It does not mean
that that particular system was wrong.
That type of operation cannot be run
trom Delhi—that was exactly the
criticism. Really speaking, it must
be in the hands of those people who
are there.

Shri Ranga and certain hon, Mem-
bers referred to the recruitment from
the mountain regions of the hilly
people. In the very large recruitment
that was done last year, I have got
figures to show that nearly 17 per
cent of the people were recruited from
those very regions. So, it should not
be sought to be conveyed that in the
recruitment effort, these regions were
neglected or were not taken note of.

At the same time, there was another
very pertinent point - raised ‘by
Mr, Tyagi on some other occasion.
He asked, what are we doing about
the training in the border areas? 1
must say that that is a very 1m1?orlant
point. I do not say it is not impor-
tant. But we have got certain priori-
ties in this vaatter, which the hon.
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[Shri Y. B. Chavan]

Member would try to realise. When
We are raising such a large army and
making such large commitments, can
we give priority for arming them and
finding the equipment for this large
army which we are raising or can we
try to go on arming the border people?
Certainly efforts will be necessary for
that, but that will have to be taken
up at a later stage. But the very con-
cept of taking the help of the local
people is accepted as part of our pre-
parations. For his information, I may
tell him that in UP. in certain sec-
tors, scouts—not boy scouts, but the
word ‘scout’ here really means some
sort of trained perosnnel—will be
helping the army in case of opera-
tions. Similar training is being un-
dertaken in Himachal Pradesh and
U.P. Certainly the idea has taken
birth and it will grow from time to
time as conditions become favourable.
Shri Hari Vishnu Kamath:
bine farming and fighting.

Shri Y. B, Chavan: Yes.

Demands

Com-

The other point that was raised
was about the military assistance pro-
gramme. Certainly we have given
some more jnformation on this point
many times on the floor of the House.

Sir, the assistance programme falls
under two broad groups, One is the
programme agreed to at the Nassau
Conference and the other is the post
Nassau programme. The understand-
ing between the Government of India
and the Government of USA, UK and
Australia was that the supplies would
be made under certain conditions.
Those conditions are:(i) the weapons,
ammunitions and other supplies pro-
vided will be used only for the pur-
pose of resisting the Chinese aggres-
sion—this point was made by the hon.
Member, Shrimati Renu Chakravartty
—(ii) that the Government of India
will offer necessary facilities to the
representatives of the Government
concerned attached to their Missions
in Indid for the purpose of observing
and reviewing the use of such articles;
and, (iii) that the Government of
India will offer for return to the
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respective Governments such articles

furnished by them which are no
longer needed for the purpose
for which they were originally

made available. I would like to say
that we have accepted these condi-
tions and we want to honour those
conditions. But, Sir, I know what the
people have in their mind. Suppose
tomorrow there is some trouble from
Pakistan, what do we do? They will
say, have we resources enough? I
must say that without these equip-
ments that we receive from these
countries, we can certainly resist
them.

1 do not propose to under-estimate
the assistance that we have received.
But it is better we understand the
size of the equipment that we have
received in respect of our own requir
ments. We say, we wanted to raise
six new mountain divisions, It will
be very interesting to note what will
be the cost of raising such a ‘mountain
division. I find that the cost of equip-
meént required for Traising a new
infantry division is estimated at Rs. 25
crores per division, and the combat
reserves, equipments and ammunitions
for a period of three months would
amount to Rs. 7'5 crores per division.
That means, for six divisions, to raisc
six divisions with these equipments
and reserves, the cost will come to
nearly Rs. 200 crores. What we feel
is, really speaking.... (Interruption).
It is a question of simple arithmetic.
It is 25 plus 7 multiplied by 6 which
comes to nearly Rs. 200 crores. The
army equipment and ammunition pro-
mised under the Nasau programme
amounts to Rs. 30 crores which
comes to nearly 15 per cent of the
actual cost of the equipments that we
need. I am trying to give this infor-
mation not in any way to under-esti-
mate the assistance that is given. We
are very grateful to the prompt and
timely help given to us. But it should
not be asked, if we do so, if we want
to accept these conditions what will
happen if the difficulty comes from
another corner. In order to assure
the hon. House, I have trieg to glve:
this information,
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Now, I mentioned about six fac-
tories. At the same time, I do
not want this hon. House to go
away with an impression that noth-
ing is done on the production front.
1 must say, the existing units of our
defence production are doing an abso-
lutely wonderful work. I am entirely
one with Shrimati Renu Chakravartty
in giving my heartfelt thanks to tne
workers in these factories. They have
produced nearly from a minimum of
80 per cent to a maximum of 100 per
cent more in quantitative production.
Apart from that, the modernisation of
existing units have gone very well,
ang the most important point that
matters is that these units have esta-
blished the production of 26 new
itemg which our own requirement
projected. Certainly, in the course of
one year, this development is some-
thing very encouraging, because if we
just say that the production side is
not doing well we, really speaking,
try to demoralise the people who are
working on that front. Therefore, 1
am making a mention of this parti-
cular aspect.

I would like to come to another
point, and that is the point about air
acdidents. The hon. Member, Shri
Kamath, during the course of this
debate and even previously had raised
the question of appointment of some
sort of a Parliamentary Commission
to go into this.

Shri Hari Vishnu Kamath: Not
some sort of, but a real Parliamentary
Comm ssion, a full-fledged Parlia-
mentary Commission.

Shri Y. B. Chavan: Yes, a real
Parliamentary Commission, 1  did
give my serious thought to this pro-
blem, but I must inform the hon.
House that I cannot accept that recom-
mendation or suggestion. I will give
the reasons. First of all, I want to
let the hon. House know that my idea
is not to evade any enquiry. The
‘usual type of enquiry which was held
by the Air Force officers is not encugn.
I have come to the conclusion that
some sort of an enquiry by persons
not entirely connected with the Air
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Force should be held. Therefore, I
have decided to appoint g Committece
under the chairmanship of Shri Khera,
our Cabinet Secretary, with which will
be ussociated as member, Shri Katju,
Directcr-General of Civil Aviation angd
also Air Vice Marshal Arjan Singn,
Vice Ckief of Air Staff, there will also
be another Membei-Secretary. Tha
termg of reference of this Committee
wil be tu examine the existing regu-
lations and arrangements for flving
and flying safety, for clearing an air-
craft as fit for flying and the stund-
ards of training of a pilot in relation
to the task he 1is entrusted with;
secondly, to examine the adequacy of
the aiove inrgulations and arrenge-
ments and thar implementation; and,
thirdiy, (0 recommend remedial
measures, i 2ry, to minimise acci-
dents

Stri Hari Vishou Kamath: 3:¢ if
you will kindly permit me, I want to
say just cne thing. I do not question
the comrerence of the officers men-
tioned. But I do want to say that it
is whcliy unsatisfactory, We wan =2
real Parliamentary Commission
because of the seriousness of the
matter,

Shri ¥, B. Chavan: I have rot
completed. Il will be rather unfair
for tire Memiers of Parliament also
to go nic this enquiry. There ave
two points dn which I do not want
to accept it. Firstly, our idea is n~t
to demoralise the Air Force. I would
like to tell hon. Members, unfortu-
rately. in the recent few months th2re

were a scriecs of accidents which
created an enxiety in  everybody's
mind, which I dc share. But, at the

same time, we must not forget, during
the NEFA campaign, the wonderful
work our gair force did without a
single accident. That is something
which we should take note of.

Shri Nath Pai: Much more than
‘taking note’ was done. Handsome
tributes were paid for the magnificent
work thai our boys did in NEFA,
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Shri Y. B. Chavan: We have 10 gzee
that ultimutely we do not demoralise
them. Some sort of a Parliamentary
Commission weuld create a sort of
fecling in their mind as if something
is being done to find fault with them.

S$ari Hari Vishnu Kamath:
will buck them up.

That

Shri Y. B, Chavan: Again, such a
commiilee will have to deal with a
large amount of operational data. 1
think this is a compelling reason
whick kept me out of the considera-
tion of this tvpe f an enquiry. This
is a very important argument. I
would like to say that demoralisation
comes the cther way too. Tf we just
try to create that psychology that in
the Air Force they have always to
play for safety, that also is not gond.
There is a difference between civil
aviation ang the Air Force, because
they cre supposed to take the risk and
fuifil their mission.

An Hon. Member: Calculated risk.

Shri Y. B. Chavan: Everybody he&s
to take a calculated risk. Sometiines
even knowingly he is supposed to take
an uncalculated risk. He has to be
trained for that purpose,

Again, I must say—again I may be
told that I am us)ng statistics to prove
something- -the flying hours in the Air
Force has increased negrly 2} times
more thah what was done in 1954 cor
1955. I cannot give the flying hours
because it will be rather an important
information. They have the method
of calculating the accident rate per
10,000 flying hours. According to the
statistias that is made available to
me, they szy thai compared to other
countries the rete is certainly within
limits. Therefcre, I must put on
record the fine work that has been
done hy our Air Force and the tre-
mendous traming commitment that
they have done. We ‘must not give
an impression that by opening this
enquiry we are trying to expiress any
gense of censor,
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Shri Hari Vishnu Kamath:
strengthen them.

We will

Shri Y. B. Chavan: Reually speak-
ing, our idea is to strengthen them.
We cannot afforq to lose such trained
valuable lives. That is, really speak-
ing, more important for us. Life of
the Air Force is aulso very imporiant
for us. Bul we must try to find out
whether there are any defects which
are unconsciously there and which we
can try to eliminate. Really speak-
ing, that is the purpose of this
enquiry.

Shrimatj Renu Chakravartty: Be-
sides the three points which he has
mentioned regarding the terms of
reference what about radio transmis-
sion by Pakistan radios nbout which
a reference was made in this House
earlier?

Shri Y. B. Chavan: That is s
snatter for investigation.

Shrimati Renu Chakravart!y:
Should it also not be made a term of
reference?

Shri Y. B, Chavan: That ncted not
be a term of reference of this Com-
mittee. The functions and purpose of
this Commuttce are quite different.
The last pcint that 1 want to make is
about the Canteen Stores Department,
CSDI as il is popularly known, to
which a reference was made by Shri
Trivedi. The CSDI is essentially a
welfare organisation. As we all know
our troops are stationed in far-flung
forward arcas, where marketing faci-
lities are not available., For a large
number of requirements of the army
personnel outside the issue of rations,
which are supplied by the Govern-
ment jtself, they have to depend on
some sort of supplying agency. In
order to provide this facility, during
the British days some agency started
functioning. First of all, it was the
Contractors’ Syndicate, which was
replaced by the Canteen Stures
Department in 1942. The present
CSDI came into existence in 1947
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It is not making use of any Govern-
ment = money. Though the former
CSD hnad taken some Government
loans, the CSDI have repaid them
with interest, At the present
moment, of course, they enjoy certain
concessions and special privileges like
military credit notes for movement of
goods and certain concessions in the
matter of accommodation, transport
etc. These facilities are reasonable
and necessary, because a purely com-
mercial organisation may not provide
such facilities where they are most
necessary, namely, in the forward
areas, This type of agency is now
contemplated and accepted in prin-
ciple even in the case of civilian
employees. There we think
of consumer co-operatives. The CSDI
is doing practically the same work.
The profit that it earns is used for
welfare purposes of the army per-
sonnel.

It is true that some objections have
been raise and Audit has pointed out
that the accounts of this organisation
should form part of the Consolidated
Fund of India. This matter is being
examined. We have to ensure ulti-
mately that while the personnel of
the armed forces do not lose the
benefit of this organisation, at the
same time, it becomes part of the
Consolidated Fund of India.

These are some of the points that
have been raised during the course of
the discussion. In conclusion, I will
say that I have found during my
visits to the training centres and for-
ward areas that the morale of the
armed forces is something of which
we can legitimately be proud. I am
grateful to this hon. House for pay-
ing very good compliments to the
personnel of all the three scrvices. I
am sure it will give them courage,
strength and a great sense of patrio-
tism and make them equal to the
task that they will be asked to face
if any invasion comes from any
quarter. I am sure these people,
with their courage, patriotism and
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capacity as trained personnel, will
save India in times of emergency.

Shri Hari Vishnu Kamath: Sir, on
a point of information. Is it a fact
that Government has still not moved
our troops to the MacMahon line,
and has left that matter to the judg-
ment or decision of our Generals and,
if so, is the Minister aware of the
celebrated . . .

(At this stage, a paper fell down
from the Press Gallery),

Shri Hari Vishnu Kamath: Sorry,
Sir,

Mr. Speaker: Is it some communi-
cation to me? Or is it negligence?
That should not happen. The press
people should remain awake and not
sleep over their papers.

Shri Nath Pai: They may be
excused.

Shri Hari Vishnu Kamath: Is the
Minister aware of the celebrated

military dictum that war or defence
is too serious a matter to be left to
the Generals only?

5t 9 da% miEA (JTEET)
sfaat & A a7 WHE & ATy @y F1 1
RN 5% 9FERd g gg qne A T & fE
Wi 31 3SR &7 AT 5 7f5 T & Ar 9%
T@r ST | & AT wTear g fa @ we-
Fq ST(EAT % AR T A HIET ThHEH
& IAR! GHTST FIH & T3 9T faA I
@1 2 a1 ag =gt € i anfadi & am
qT 7T Y [T F A7 2 77

Shri Frank Anthony: The Minister
was not pleased to tell us as to what
policy he is pursuing with regard to
nuclear research for producing ordi-
nary conventional weapons. Secondly,
what about the army council?

Ao TR wAET «fgar : w&w
qae qf gy & a1t § 7T FY 96E &
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[Ere aw nig< Mifga]
T F R T WEAT T JAT A
TG AL FET L, T8 419 F AT AITAT
Fag g

T 9= A g & fF gTm H v
ST T Y SqTET I A § wF FHT
1 7 fergerrdr wfafaiat o1 g%
gfrar =mmfrs fam &7 waw § #iT
EkC i G E T i AT I TARE I (AR
fretr are awd ST Ty 4, geETe
gaar on & SR w5y 9w q7
¥ g7 AT A1 THE T3 qgW 9w T
AT AT TAT AT 7 39 T4 #0 AS
T WM Wi AT R E A TART A
FATST fqgar 7 7

Shri Y. B. Chavan: I could answer
.only one or two points; not all of
‘them. On the point that was men-
‘tioned about the MacMahon line, our

«civil administration has reached the
MacMahon line.

Shri Hari Vishnu Kamath:
about the military?

Shri Y. B. Chavan: As far as the
military is concerned, as the Prime
‘Minister has stated many times on
‘the floor of this House, whether to go
.or not, when to go, where to go, how
far to go etc. are matters for the
army military leaders to decide.

What

Shri Hari Vishng Kamath: Has the
-Government asked them not to go to
‘the MacMahon line?

Shri Y. B. Chavan: No. About the
-percentages which Dr. Lohia wan-
ted to know, I am sorry, I have not
-got the figures. I will certainly find
out whether there is no scope for
lower officers to become officers in
the army.

o TR wAE T Mfgan : T 7EH-
7T Ay, faardr |

Shri Y. B. Chavan: Some of these
.msepoys become JCOs and NCOs. I
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find from the recent recruitment to
the officers’ cadre that nearly 20 per
cent of the officers are drawn from
the ranks of JCOs and NCOs.

o W wAET Afgar: faifeaz
I F AT AN, G FTE F fow
FETWIE |

Shri Y. B. Chavan: I did make a
reference to that. 1 said I have no
information on that point. I did say
that.

About some of the other smaller
points which have been raised, 1
will cxamine them and reply to the
hon. Members, as I did last time.

i UR AqE WEF AT YIT F7
TEHT AL, iwAT 31

weI WA . TR AET 2 fF
FAFT THY T FET T AR TAS! -
o &4

Tlo TW AT AMfgan 27§ T3
H F7T 57T 1 SYIRT T[T |

Shri Frank Anthony: What is the
policy with regard to producing con-
ventional nuclear weapons? That
was not explained.

Shri Y. B. Chavan: No experiments
are being done on that and it is not
the policy of the Government to do
it.

Shri Karni Singhji: Are we going
to allow China to make these experi-
ments before we make them?

Mr. Speaker: Order,
about the cut motions?

order, What

Shri Harl Vishnu Kamath: I want
cut motion No. 6 to be put separate-
ly, while 7 and 62 may be put to-
gether.

Shri Ranga: Mine is No. 39, the
same as No. 6.



Demands

6955
Mr. Speaker: So, it could not be
moved. It was not moved.

Shri Ranga: The next day we
corrected it.

Mr. Speaker: When it is
how could it be corrected?

barred,

Shri Ranga: How can it be barred?
The usual practice was, if the same
cut motion has been given notice of
by half a dozen members separately
all the six names would be added tc
the cut motion.

Mr. Speaker: I assure him that is
not the practice. He should kindly
refresh his memory.

Shri Ranga: Then there are three
more cut motions, 35, 36 and 37. If
1t is convenient to you, all the three
may be put together.

Mr. Speaker: Everything is con-
venient to '‘me, whatever he wants me
to do. I Lelieve there are no other
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cut motions which have to be put

separately.

I shall now put cut motion No. 6,
which js the same as 39, to the vote
of the House.

The question is:

“That tne Demand under the
head Ministry of Defence be
reduced by Rs. 100.”

[Failure to take effective steps
for building up the nationa] d=-
fences, and thus failing to seri-
ously implement the solemn
pledge taken in the House on
November 14, 1962 to drive out
the Chinese invader from the
sacred soil of India.” (6)]

Shri Harl Vishnu Kamath: The cut
motion, Sir, is directed against the
Government as a whole and let the
entire Government take note of this.

Mr, Speaker: Let the Lobbies be
cleared.

The Lok Sabha divided:

Division No. 11]

Aney, Dr. M.S.

Bade, Shri

Basant Kunwari, Shrmati
Barua, Shri R.

Berwa, Shri Onkar Lal
Bheel, Shri P.H.

Deo, Shri P.K.

Kamath, Shri Hari Vishnu

Akkamma Devi, Shrimati
Alva, Shri A.S.

Bal Krishna Singh, Shri
Balmiki, Shri

Barkataki, Shrimati Renuka
Basappa, Shri

Baswant, Shri
Bhattacharrya, Shri C.K,
Birendra Bahadur Singh, Shri
Bist, Shri J.B.S.

Brajeshwar Prasad, Shri
Brij Ra} Singh Kotah, Shri
Chakraverti, Shri P.R.
Chanda, Shrimati Jyotsna
Chandrabhan Singh, Shri
Chaudhuri, Shri D.S.
Chavan, Shri D.R.

Chavan, Shri Y.B.

AYES

Himmatsinhji, Shri
Kachhavaiya, Shri

Karni Singhji, Shri
Lohia, Dr. Ram Manohar
Mahananda, Shri
Mandal, Shri B.N.
Masani, Shri M.R.
Mehta, Shri Jashvant

NOES

Chavda, Shrimati
Chuni Lal, Shri
Dafle, Shri

Das, Shri B.K.

Das, Shri Sudhansu
Dass, Shri G.
Dighe, Shri
Dwivedi, Shri M.L.
Gahmari, Shri
Ganapati Ram, Shri
Gandhi, Shri V.B.
Hansda, Shri Subodh
Hem Raj, Shri

Igbal Singh, Shri
Jadhav, Shri M.L.
Jain, Shri A.P.
Jyotishi, Shri J.P.
Khan, Shri Osman Ali
Kovjalgl, Shri H.V.

[13.57 hrs.
Nath Pai, Shri
Ranga, Shri
Reddy, Shri Narasimha
Sezhiyan, Shri

Shashank Manjari, Shrimati
Vishram Prasad, Shri
Yadav, Shri Ram Sewak
Yashpal Singh, Shri

Kotoki, Shri Liladhar
Kureel, Shri B.N.
Lakshmikanthamma, Shrimati
Lalit Sen, Shri

Mandal, Dr. P.
Maniyangadan, Shri
Marandi, Shri

Mehta, Shri J. R.
Mohiuddin, Shri

Morarka, Shri

More, Shri K.L.

More, Shri S.S.

Mukane, Shri

Mukerjee, Shrimati Sharda
Musafir Shri, G.S.

Naidu, Shri V.G.

Pande, Shri K.N.

Pandey, Shri R.S.
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Shree Narayan Das, Shri
Singha, Shri G.K.
Sinhasan Singh, Shrj
Soy, Shri H.C.
Subbarsman, Shri C.
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NOES—contd.
Pandey, Shri Vishwa Nath Rq ne!shri
Patal, Shri P.R. Rao, Shri Krishnamoorthy
Patel, Shri Rajeshwar Rao, Shri Muth.le
Raghunath Singh, Shri Rattan Lal, Shri
Raghuramaish, Shri Raut, Shri Bhola

Rai, Shrimati Sshedrabai
Raj Bahadur, Shri
Rajdeo Singh, Shri

Saha, Dr. S.K.

Ramaswamy, Shri V.K.
Rananijai Singh, Shri
Sen, Shri P.G.

Mr. Speaker:
Division is: Ayes

The result of the
.. 24; Noes .. 95.

The motion was negatived.

Mr. Speaker: ] shall now put cut
motions 7 and 62 to the vote of the
House,

The cut motions (Nos. 7 and 62) were
put and negatived

Mr. Speaker: Now, I shall put cut
motions 35, 36 and 37 to the vote of
the House,

Shri Ranga:
read out.

These may kindly be

Mr. Speaker: The cut motions read
as follows’

“That the Demand under the
Head Ministry of Defence be
reduced by Rs. 100.”

[Failure to broadbase the De-
fence Council and convene it more
frequently. (35)].

[Failure to publish the full
NEFA Report by Gen. Henderson
Brooks, (36)].

[Need for g Committee includ-
ing a few retired Generals to
study the possibilities of eliminat-
ing wastage in the Defence
erpenditure and to suggest ways
and means of tightening control.
@37 1]

Ray, Shrimati Renuka
Reddy, Shrimati Yashoda
Roy, Shri Bishwanath
Sadhu, Ram, Shri

Samanta, Shri S.C.
Saraf, Shri Sham Lal
Satyabhama Devi, Shrimati

Sumat Prasad, Shri
Swaran Singh, Shri
Tiwary, Shri D.N.
Tiwary, Shri K.N.
Tyagi, Shri

Uikey, Shri

Varma, Shri M.L.
Yadav, Shri Ram Harkh
Yadava, Shri B.P.

Shri Ranga: All the three ‘may be
put together anq the House may di-
vide.

Mr. Speaker: He should know
that if all the three are put together,
I cannot order a division. He may
choose one of them.

Shri Ranga: All right. Cut Motion
No. 36 might be put,

Mr. Speaker: 1 shall now put Cut
Motion No. 36 to the vote of the
House.

14 hrs.

Shri Hem Barua (Gauhati): 1 gqid
not hear the bell in the Library.
Something seems to be wrong with
the bell there.

Mr. Speaker: That may be so0; I
shall make enquiries.

Shri Hari Vishnu Kamath: His
vote may be taken into account and

added to the result of the previous
division.
Mr. Speaker: That is not possible.

Probably, Shri Hem Barua wass
much too busy with his talks there.
Other Members have been able tn
come from the Central Hall

Shri Hem Rarua: I was in the
Library in the first floor,
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Mr. Speaker: It is the duty of the
party whip also to inform the hon.
Member.

Shri Harl Vishnu Kamath: He 1s
himself the party whip,

Mr. Speaker: I shall now put cnt
motion No. 36 tg vote.

The question is:

“That the Demand under the
Head Miinstry of Defence be
reduced by Rs. 100.”

[Failure to publish the full NEFA
Report by Gen. Henderson Brooks
(36) 1.

Let the Lobby be cleared,
Shri Nath Pai: It is up to them

to think about the implications of this,
because when the Defence Ministry’s

Division No. 13}
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Demands are being voted upon and
there are cut motions which imply
censure on the Government only one
Cabinet Minister is here supporting
Shri Y. B. Chavan. Is there some-
thing mor. to it?

Mr. Speaker: The whole Govern-
ment will go out if the censure suc-
ceeds.

Shri Tyagi: 1 think that my hon.
friends are not serious about this

Shri Nath Pai: We are very seri-
ous.

Shri Hari Vishnu Kamath: If my
hon. friend Shri Tyagi is serious,
he would nct vote against it.

The Lok Sabha divided:

Bade, Shri

Barus, Shri Hem

Barua, Shri R.

Basant Kunwari, Shrimati
Berwa, Shri Onkar Lal

Bheel Shri P.H.

Chaudhary, Shri Y.S.
Chaudhuri, Shri Tridib Kumar
Deo, Shri P.K.

Abkemma Devi, Shrimati
Alva, Shri A.S.

Aney, Dr. M.S.
Balskrishnan, Shri
Balmiki, Shri

Barkataki, Shrimati Renuka
Basappa, Shri

Baswant, Shri
Bhattacharyya, Shri C.X.
Birendra Bahadur Singh, Shri
Bist, Shri J.B.S.
Brajeshwar Prasad, Shri
Brij Raj Singh Kotah, Shri
Chakraverti, Shri P.R.
Chanda, Shrimati Jyotsna
Chandrabhan Siagh, Shri
Chaudhuri, Shri D.S.
Chavan, Shri D.R.
Chavan, Shri Y.B.
Chavds, Shrimati

Chuni Lal, Shri

[14.03 hrs,
AYES
Himmatsinhji, Shri Nath Pai, Shri
Kachhvaiya, Shri Ranga, Shri
Kamath, Shri Hari Vishnu Reddy, Shri Narasimha
Karni Singhji, Shri Sezhiyan, Shri

Lohia, Dr. Ram Manohar
Mahanands, Shri
Mandal, Shri B.N.
Masani, Shri M.R.
Mehta, Shri Jashvant

NOES

Dafle, Shri

Das, Shri B.K.

Das, Shri Sudhansu
Daas, Shri G.

Dighe, Shri

Dwivedi, Shri M.L.
Gahmari, Shri
Ganapati Ram, Shri
Gandhi, Shri V.B.
Hansda, Shri Subodh
Hem Raj, Shri

Iqbal Singh, Shri
Jadhav, Shri M.L.
Jain, Shri A.P.
Jyotishi, Shri J.P.
Khan, Shri Osman Ali
Kotoki, Shri Liladhar
Kouijaigi, Shri H.V.
Kureel, Shri B.N.
Lakshmikanthamma, Shrimati
Lalit Sen, Shri

Shashank Manijari, Shrimati
Shastri, Shri Prakash Vir
Vishram Prasad, Shri
Yadav, Shri Ram Sewak
Yashpal Singh, Shri

Laskar, Shri N.R.
Mandal, Dr. P.

Muniyangsdan, Shri

Marandi, Shri

Mahbts, Shri J.R.

Misra, Shri Mahesh Duua

Mohiuddin, Shri

Morarka, Shri

More, Shri K.L.

More, Shri S.S.

Mukene, Shri

Mukerjee, Shrimati Sharda

Musafir, Shri G.S.

Naidu, Shri V.G.

Pande, Shri K.N.

Pandey, Shri R.S.

Pande, Shri Sarjoo

Pandey, Shri Vishwa Nath

Patel, Shri P.R.

Patel, Skri Rajeshwar
Raghunath Siogh, Shri
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Raghuramaish, Shri

Rai, Shrimati Sashodrabai
Raj Bahadur, Shri

Rajdeo Singh, Shri

Raju, Shri D.B.
Ram|Sewak, Shri
Ramanathan Chattiar, Shri
Ramaswamy, Shri V.K.
Rsnanjai Singh, Shri
Rane, Shri

Rao, Shri Krishnamoorthy
Rao, Shri Muthyal
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Rattan Lal, Shri Singhs, Shri G. K.

Raut, Shri Bhola

Ray, Shrimati Renuka
Reddy, Shrimati Yashoda
Roy, Shri Bishwanath

Sinhasan Singh, Shri
Soy, Shri H.C.
Subramaniam, Shri C.
Sumat Prasad, Shri

Sadhu Ram, Shri Swaran Singh, Shri
Sahs, Dr. S. K. Tiwary, Shri D. N.
Samanta, Shri S. C. Tiwary, Shri K. N.
Saraf, Shri Sham Lal Tyagi, Shri
Satyabhama Devi, Shrimati Uikey, Shri

Sen, Shri P. G. Verma, Shri M. L.

Sharma, Shri K. C.

Yadav, Shri Ram Harkh

Mr. Speaker: The result of the
Division is:

Ayes 27; Noes : 99.

The motion was negatived.

Mr. Speaker: 1 shall now put cut
motions Nos. 35 and 37 to the vote of
the House.

The cut motions (Nos. 35 and 37)
were put gnd negatived.

Mr. Speaker: I shall now put all
other cut motions to vote.

All the other cut motions were put
and negatived.

Mr_ Speaker: The question is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the Order
Paper, be granted to the President
to complete the sums necessary to
defray the charges that will come
in course of payment during the
year ending the 31st day of March,
1965, in respect of the heads of
demands entered in the second
column thereof against Demands
Nes. 3 to 7 and 113 relating to the
Ministry of Defence.”.

The motion was adopted.

[The motions for Demands for
Grants which were adopted by the
Lok Sabha, are reproduced below—
Ed ]

DemAND No. 3—MINISTRY OF DEFENCE
“That a sum not exceeding
Rs. 55,46,000 be granted to the

Yadava, Shri B.P.

President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Ministry of Defence’.”

DemAND No. 4—DEFENCE SERVICES,
EFFECTIVE—ARMY

“That 3 sum not exceeding
Rs. 5,34,31,13,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay~
ment during the year ending the
31st day of March, 1965, in respect
of ‘Defence Services, Effective—
Amyl‘"

Demanp No. 5—Drrence
EFFeCTIVE—NAVY

SERvVICES,

“That g sum not exceeding
Rs. 21,21,62,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect

of Defence Services, Effective— °
Navy'."
DxmAND No. 6—DrrEnce Services,

ErrecTIVE—AR FORCE

“That 3 sum not exceeding
Rs. 1,14,22,58,000 be granteq to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965 in respect
of ‘Defence Services, Effective—
Air Force'”
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DeEMAND No. 7—DEFENCE SERVICES—
NON-EFFECTIVE

“That 3 sum not exceeding
Rs. 20,07,50,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Defence Services—Non-Effec-
tive'.”

DemMAND No.
OuTLAY

“That sum not exceeding
Rs. 1,28,20,42,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Defence Capital Outlay’.”

MINISTRY OF TRANSPORT

Mr. Speaker: The House will now
proceed with the discussion and voting
on the Demands for Grants under the
control of the Ministry of Transport,
for which 5 hours have been allotted.

Hon. Members who want to move
cut motions may send slips to the
Table within ten minutes indicating
the numbers of the cut motions which
they want to move and they will be
treated as having been moved subject
to their being otherwise in order.

Demanp No. 82—MINISTRY OF
TRANSPORT

Mr. Speaker: Motion moved:

“That g sum not exceeding
Rs. 97,34,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of Ministry of Transport'.”
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DemAND No. 83—METEOROLOGY
Mr. Speaker:

“That g sum not exceeding
Rs. 2,45,78,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Meteorology’.”

Motion moved:

113—DEFENCE CapPita  DEMAND No. 84—CENTRAL RoAp Funp

Mr. Speaker: Motion moved:

“That g sum not exceeding
Rs. 4,03,76,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Central Road Fund'.”

Demanp No. 85—COMMUNICATIONS
(INcLUDING NATIONAL HIGHWAYS)

Mr. Speaker:

“That g sum not exceeding
Rs. 7,02,51,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Communications (including
National Highways)"'.”

Motion moved:

DEMAND No. 86—MERCANTILE MARINE
Mr. Speaker:

“That g sum not exceeding
Rs. 1,18,74,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
81st day of March, 1965, in respect
of ‘Mercantile Marine’.”

DeEmAND NO., 87—LIGHTHOUSES AND
LIGHTSHIPS

Mr. Speaker:

“That g sum not exceeding
Rs. 1,00,19,000 be granted to the

Motion moved:

Motion moved:





